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Unit Production 

HMT CHINAR WATCHES LIMITED  

Watch Factory, Srinagar, J&K 71 

HMT BEARINGS LIMITED  

Bearings Factory, Hyderabad, Andhra Pradesh 1206 

UNIT TURNOVER 

HMT (International) Limited — Trading Unit 2111 

Government Directors in PSES 

578. DR. RC. ALEXANDER: Will the Minister of HEAVY INDUSTRIES 
AND PUBLIC ENTERPRISES be pleased to state : 

(a) whether it is a fact that the number of Government directors on the 
Boards of several Public Sector Enterprises exceeds the prescribed limit of two; 

(b) if so, the Public Sector Enterprises which have more than two 
Government directors; 

(c) whether Government are aware of the fact that the inclusion of large 
number of Government directors on the Boards or such enterprises militates 
against the principle of autonomy in the management of the enterprises; and 

(d) the measures proposed to be taken by Government for reducing the 
number of Government directors to the prescribed limit of two? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY 
INDUSTRIES AND PUBLIC ENTERPRISES (SHRI SANTOSH KUMAR 
GANGWAR) : (a) and (b) The names of Public Sector Undertakings which 
have more than 2 Government Directors are given in the Statement (See 
below). 
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(c) and (d) The government instructions relating to composition of Board 
of Directors of PSUs provide that the number of Government Directors 
should not exceed 1/6th of the actual strength of the Board subject to 
maximum of 2. 

Statement 

List of Central Govt. Enterprises under different Ministries where the 
number of Govt./Nominee Directors is more than 2  

Name of the Ministry/Deptt./C6mpany 

Ministry of Agriculture 
D/o Agriculture and Cooperation 

1. State Farms Corporation Ltd. 

Ministry of Chemicals & Fertilizers D/o 
Chemicals & Petrochemicals 

2. Hindustan Fluorocarbons Limited 

3. Hindustan Insecticides Ltd. 

4. IDPL (Tamilnadu) Ltd. 

5. Karnataka Antibiotics & Pharmaceuticals Ltd. 

6. Smith Stanistreet & Pharmaceuticals Ltd. 

7. U.P. Drugs & Pharmaceuticals Ltd. 

Ministry of Chemicals & Fertilizers 
Department of Fertilizer 

8. Fertilizer Corpn. of India Ltd. 

9. Fertilizers & Chemicals (Travancore) Ltd. 

10. Madras Fertilizers Ltd. 

11. Rashtriya Chemicals and Fertilizers Ltd. 

Ministry of Civil Aviation 

12. Air India Charters Ltd. 
13. Air India Ltd. 
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(1) (2) 

14. Airline Allied Services Ltd. 

15. Airports Authority of India 
16. Hotel Corpn. of India Ltd. 
17. Indian Airlines Ltd. 
18. Indo Hokke Hotels Ltd. 
19. Pawan Hans Helicopters Ltd. 
Ministry of Coal 
20. Central Coal fields Ltd. 
21. Central Mine Planning & Design Institute Ltd. 
22. Coal India Ltd. 
23. Eastern Coalfields Ltd. 
24. Mahanadi Coalfields Ltd. 
25. Northern Coal Fields Ltd. 
26. South Eastern Coal Fields Ltd. 
27. Western Coalfields Ltd. 
Ministry of Mines 
28. Bharat Gold Mines Ltd. 
29. Mineral Exploration Corp. Ltd. 

Ministry of Commerce & Industry D/o 
Commerce 
30. Export Credit Guarantee Corpn. of India Ltd. 
31. India Trade Promotion Organisation 
32. MMTC 
33. PEC Ltd. 

34. State Trading Corporation India Ltd. 
Ministry of Communications & Information Technology D/o 
Telecommunications 

35. ITI Ltd. 
36. Mahanagar Telephone Nigam Ltd. 
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Ministry of Consumer Affairs, Food & Publ. D/o 
Food & Public Distribution 
37. Central Warehousing Corpn. 

38. Food Corpn. of India 
Ministry of Defence 
D/o Defence Production and Supplies 

39. Bharat Dynamics Ltd. 

40. Bharat Earth Movers Ltd. 
41. Bharat Electronics Ltd. 

42. Garden Reach Shipbuilders & Engineers Ltd. 

43. Goa Shipyard Ltd. 

44. Hindustan Aeronautics Ltd. 
45. Mazagon Dock Ltd. 

46. Mishra Dhatu Nigam Ltd. 

47. Vignyan Industries Ltd. 

Ministry of Environment & Forests 

48. Andaman & Nicobar ISL. Forest & Plantation Devpt. Corpn. Ltd. 

Ministry of Health & Family Welfare 
D/o Indian System of Med. & Homoeopathy 

49. Indian Medicines Pharmaceutical Corpn. Ltd. 

Ministry of Heavy Industries & Public Enterprises D/o 
Heavy Industry 

50. Bharat Bhari Udyog Nigam Ltd. 

51. Braithwaite, Burn & Jessop Construction Ltd. 

52. Hindustan Cables 

53. Hindustan Newsprint Ltd. 

54. Hindustan Paper Corporation Ltd. 
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(1)                              (2)  

55.   Nagaland Pulp & Paper Company Ltd.  

56.   Rajasthan Electronics and Instruments Ltd.  

57.   Sambhar Salts Ltd.  

58.   Tungabhadra Steel Products Ltd.  

Ministry of Information & Broadcasting  

59.   Broadcast Engg. Consultants India Ltd.  

Ministry of Petroleum & Natural Gas  

60.   Bharat Petroleum Corpn. Ltd.  

61.   Bongaigaon Refinery & Petrochemicals Ltd.  

62.   Chennai Petroleum Corporation Ltd.  

63.   Guru Gobind Singh Refinaries Ltd.  

64,   Hindustan Petroleum Corpn. Ltd.  

65.   Indian Oil Blending Ltd.  

66.   Indian Oil Corporation Ltd.  

67.   Kochi Refineries Ltd.  

68.   Numaligarh Refinery Ltd.  

69.   Oil India Ltd.  
70.   Oil & Natural Gas Corporation Ltd.  

71.   ONGC Videsh Ltd.  

Ministry of Power  

72.   North Eastern Electric Power Corporation Ltd.  

73.   Satluj Jal Vidjut Nigam Ltd.  

74.   Tehri Hydro Development Corp. Ltd.  

Ministry of Railways  

75.   Indian Railway Finance Corporation Ltd.  

551 RSS/04—11 
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Ministry of Science & Technology Dept. 
of Biotechnology 
76. Bharat Immunological & Biologicals Corp. Ltd. 
Ministry of Small Scale Industries 
77. National Small Industries Corpn. Ltd. 

Ministry of Social Justice & Empowerment 

78. National Backward Classes Finance & Development Corp. 

79. National Handicapped Finance & Devpt. Corpn. 

80. National Minorities Development & Finance Corporation 
81. National Safai Karamcharis' Finance & Devt. Corpn. 
82. National Scheduled Caste Finance & Devp. Corpn. 

Ministry of Steel 

83. Bharat Refractories Ltd. 
84. Hindustan Steel Works Constn. Ltd. 

85. Maharashtra Elektrosmelt Ltd. 

86. Manganese Ore (India) Ltd. 

87. Sponge Iron India Ltd. 
Ministry of Textiles 

88. British India Corporation Ltd. 

89. Central Cottage Industries Corpn. of India Ltd. 

90. Cotton Corpn. of India Ltd. 

91. Jute Corpn. of India Ltd. 

92. NTC (Delhi, Punjab & Rajasthan) Ltd. 

93. NTC (Madhya Pradesh) Ltd. 

Ministry of Tourism 
94, Donyi Polo Ashok Hotel Ltd. 

95. Madhya Pradesh Ashok Hotel Corpn. Ltd. 
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Ministry of Tribal Affairs 
96. National Scheduled Tribes Finance & Devp. Corpn. 

Ministry of Urban Dev. and Poverty Alleviation D/o 
Urban Employment & Poverty Alleviation 

97. Housing & Urban Dev. Corpn. Ltd. 

Ministry of Water Resources 

98. Water & Power Consultancy Services (India) Ltd. 

Dept. of Atomic Energy 

99. Electronics Corpn. of India Ltd. 
100. Indian Rare Earths Ltd. 
101. Nuclear Power Corpn. of India Ltd. 

102. Uranium Corporation of India Ltd. 

Dept. of Development of North Eastern Region 

103. North Eastern Handicrafts & Handloom Dev. Corpn. Ltd. 

104. North Eastern Regional Agri. Marketing Corp. Ltd. 

Performance of Automobile Industry 

579. SHRI CHO S. RAMASWAMY: Will the Minister of HEAVY 
INDUSTRIES AND PUBLIC ENTERPRISES be pleases to state: 

(a) the turnover of the authomobile industry, both in Public and Private 
sector, in the country; 

(b) the number of automoblies of various categories   produced during the 
current financial year alongwith the value in units and amount; 

(c) the export of the automobiles in terms of units and value during the 
current financial year; and 

(d) the increase/decrease in the industry's performance as 
compared to the last financial year? 

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRY 
AND PUBLIC ENTERPRISES (SHRI SANTOSH  KUMAR GANGWAR): 
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